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ORDER 

PER N.K. BILLAIYA, AM: 

 

 This appeal by the assessee is preferred against the order of 

the CIT(A)-36, New Delhi dated 29.03.2019 for A.Y.2010-11.  

 

2. The solitary grievance of the assessee is that the CIT(A) 

erred in confirming the penalty of Rs.52530/- levied by the AO 

u/s. 271 (1) (c) of the Act.   
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3. At the very outset the authorised representative of the 

assessee moved an application for the withdrawal of the 

captioned appeal.  The application read as under :- 
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4. In the light of the above this appeal by the assessee is 

dismissed.   

5. Decision announced in the open court on 01.09.2022.  

 

 

  
       Sd/-         Sd/-  
(ANUBHAV SHARMA)                       (N. K. BILLAIYA)  
 JUDICIAL MEMBER        ACCOUNTANT MEMBER 
*NEHA, Sr. Private Secretary*  
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